w9 I ggd A gUl R WY § I8 HE =@nedl g (b S Welal 3 weTEd @I e 89 ATSiad Ira
mmﬁ%aﬁ%ﬁ?ﬁ%mﬁ%ﬁ@%éﬂm - President's Gallantry Award - @f'lﬂ:i—d'lﬁﬁ'[ﬂﬂ%?,
Ty @ atelt fifgat &1 ot .. (eagm)...

SHRIMATI JAYANTHI NATARAJAN (Tamil Nadu): In Saamna he abused the same people.

£} A I8A: IR, U T A1t & B, U1 PV 81 ol HERTE ¥ HIT 81 I8 § I8 5901 A1qH
&1 2, TBT 5B I B & B .(FIM)...

SHRIMATI JAYANTHI NATARAJAN: Sir, the entire country knows this. ...(Interruptions).. First

he should take those words back. ...(Interruptions)...
SHRI'S.S. AHLUWALIA (Jharkhand): We should not raise such issues. ... (Interruptions)...

it WOt A § Hel ArEdl § b 57§ BT President's Gallantry Award ¥ aToT @Ry,
o=y @1 aren Nifeat @1 Y ...(aem)...

SHRIMATI JAYANTHI NATARAJAN: First he should take that back what he said in his editorial.
...(Interruptions)... Publish an apology in Saamna then. ... (Interruptions)...

SHRI'S.S. AHLUWALIA: We are not discussing about Saamna here. ...(Interruptions)...

sft WS XSd: 3 arelt Nifedt 1 ff SHT weTed BT Ul It 3R o ff "t ' T §
. (FALT)...

SHRI S.S. AHLUWALIA: He is demanding that President's Gallantry Award should be given.

it AT XS: Yes. 3R S 9 g1 B TV 8, S= H 39 UPR P President Award ¥ TRarf=Id
HRAT ARG H AT HRAT b I8 a1 31 a7 | FEHd 81| ..(FEH)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, okay. ...(Interruptions)... Shri Mysura
Reddy.

Construction of Babli and other projects on Godavari by
the Government of Maharashtra

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Sir, as per the Bachawat Award, Sri Ram Sagar
Project was constructed on Godavari river with a capacity of 112 tmc. Sir, on the upstream of the
SRSP, the Maharashtra Government is constructing twelve projects, including Babli, without
following any guidelines, without any authorisation, without any award, and without the permission of
the Government of India and the CWC. This is against all irrigation norms. It is being constructed on
the area of pond which is against inter-State irrigation project norms. Because of this unauthorised
construction of project, 18,00,000 acres of land in six districts of Telangana area will become dry and

arid. It is not in accordance with the irrigation norms also.

On the representation of various political parties, including my party, the Telugu Desam Party,
the CWC appointed a technical committee which inspected this area and also submitted its report

stating that all the twelve projects, including Babli, were against the norms or against the guidelines.
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The people in Telangana area and also in Andhra Pradesh are agitating against this project and now
they are demanding to stop this unauthorised construction in Maharashtra area. The Government of
India is turning Nelson's eye to this issue. | request the Government of India that instead of turning
Nelson's eye to this issue, it can either appoint a technical committee or a political committee, or
create a mechanism to effect compromise among two States so that there should not be any hard
feelings between the two regions, namely, Andhra Pradesh and Maharashtra. | request the
Government to stop the project till such time.

The Andhra Pradesh Government is headed by the Congress Party. The Maharashtra
Government is also headed by the Congress Party. And the UPA Government is also headed by the
Congress Party. That is why, | request the Government of India to either appoint a technical
committee or a political committee to effect the compromise. The Supreme Court also gave the
direction to have a conciliatory mechanism or to have a compromise or some out of court settlement.
That is why | am requesting the Government of India to appoint a committee to look into this issue.
Thank you, Sir.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Harikrishna and Mr. Pasha, you can
associate with it.

SHRI NANDAMURI HARIKRISHNA (Andhra Pradesh): Sir, | associate myself with the mention
made by the hon. Member.

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, | also associate myself with the mention
made by the hon. Member.

SPECIAL MENTIONS

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Shri Gireesh Kumar Sanghi; not here. Dr. T.
Subbarami Reddy; not here. Shrimati Supriya Sule.

Demand for approval of the proposal for repair of water tanks in Nanded district

SHRIMATI SUPRIYA SULE (Maharashtra): Sir, the Maharashtra Government had submitted a
proposal to the Ministry of Water Resources, Government of India, on 5th May 2006 regarding
repairing of water tanks in Nanded district. The said proposal is framed under the Centrally-aided
Scheme funding pattern, which is in the ratio of 3:1 (Centre and State). Repairs of the 28 old tanks in
the Nanded district will be carried out through this scheme, which will help to restore 8,430 hectares
irrigation potential. This will be made possible by restoring the loss of water holding capacity of the
tanks by 4028 mm. Out of 28 tanks, seven belongs to the backward areas and one of the main
objectives of the scheme is to provide benefit to the economically backward areas on priority.
Approval of the Ministry is still awaited and the Government of Maharashtra is very keen and it desires
that the scheme should be taken up in the financial year 2008-09.

I, therefore, urge upon the Government to kindly approve the scheme at an early date.

SHRI RAJNITI PRASAD (Bihar): Sir, | associate myself with the Special Mention made by the
hon. Member.
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